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Review Application No. 12 of 1996
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Genel el Manager, Bgstlern neilway, Celculie
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Keview Application Noe« 13 of 1996
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Original Application No. 899 of 1993

General Manager, Eastern RHailway, Calcutte
aing Ulliezse

Aprclicants

By Advocate Sri A. Stnalekar,
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Gepal Singh and Others.
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Oz-igiinfalippilication No. 97 of 1993

General Manager, Eastern BRailway, Calcutta
and Qthers. - '
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S.N. Tiwari and Othars.
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Review Application Noe IS f .}‘.996

in
Criginal Applicaticn Ne 906 of 1993

General Manager, Eastern hailway, Calcutta
and Uthers.

APFLICANTS.

By Advccate Sri Ae Stheleker
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Beyiew Application No. 16 of 1996
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General Manager, Esstern hailway, Calcutts
and Other s.

By Advocate Sri A 2thsl eker
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Chaadra Bhan Lal and Others .
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moved cni the ground that the judoment cf'Krishne

ILGIE eXeiCabang e eilelnauve jurisciclion
under secticn 1% of Administrative Tribunal Act.
Such an exercise can be done only when the infirmity

of ihe eward given by the Prescribed Autmrity’ cennci
be cured in appeal uncer section 17 c¢f Payment of wayes
Act. We do mot see such & greund. S far as exercising

the jurisdicticn under secticn 17 of the ssid Act
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itself is concerned, the Tribunalhas no jurisdicticon.

\
Tous, thete is no cround ef review. A« such. they
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